
 

IN THE HIGH COURT OF 

ORISSA,CUTTACK   

Institution of Applications for issue of Certified 

Copies.   

Report on :12-02-2024 
 

Date : 12.02.2024  

S

L

. 

N

o

. 

C.A.

No. 

Date 

of 

Appli

catio

n 

Case 

No. 

Name of 

the 

Applica

nt 

C.C 

Typ

e 

Ju

dg

e 

/ 

Co

ur

t 

Na

me 

C.C 

Applied For 

Deal

ing  

Sect

ion 

Se

at 

1 
13324

/2024 

12.02.

2024 

WP(C)

-

14788

/2023 

MAHENDRA 

DASH 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2023-07-14 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

12

) 

2 
13325

/2024 

12.02.

2024 

WP(C)

-

36125

/2023 

D.K. 

JENA 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-03-01 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

48

) 

3 
13326

/2024 

12.02.

2024 

WP(C)

-

2472/

2024 

B.K. 

SWAIN 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-09 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

40

) 

4 
13327

/2024 

12.02.

2024 

WP(C)

-

5335/

2022 

P.K. 

BARIK 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-08 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

13

) 

5 
13328

/2024 

12.02.

2024 

WP(C)

-

34369

/2021 

B. 

BEHERA 

C.O

. 

CO

UR

T 

NO

. 

Order Dtd. 2024-02-16 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-



20 3) 

6 
13329

/2024 

12.02.

2024 

WP(C)

-

39576

/2023 

S. 

PATTANAI

K 

C.O

. 

CO

UR

T 

NO

. 

20 

Order Dtd. 2024-02-07 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

22

) 

7 
13330

/2024 

12.02.

2024 

WP(C)

-

1800/

2024 

U. KUMA 
C.O

. 

CO

UR

T 

NO

. 

20 

Order Dtd. 2024-02-08 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

39

) 

8 
13331

/2024 

12.02.

2024 

WP(C)

-

1790/

2024 

U. KUMA 
C.O

. 

CO

UR

T 

NO

. 

20 

Order Dtd. 2024-02-08 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

39

) 

9 
13332

/2024 

12.02.

2024 

WP(C)

-

1792/

2024 

U. KUMA 
C.O

. 

CO

UR

T 

NO

. 

20 

Order Dtd. 2024-02-08 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

39

) 

1

0 

13333

/2024 

12.02.

2024 

CONTC

-

6969/

2022 

P.N. 

NAYAK 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-16 
CONT

EMPT 

(S

ea

t 

No

-

4) 

1

1 

13334

/2024 

12.02.

2024 

CONTC

-

604/2

024 

K. 

PARIDA 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

4) 

1

2 

13335

/2024 

12.02.

2024 

CONTC

-

606/2

024 

K. 

PARIDA 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

4) 

1

3 

13336

/2024 

12.02.

2024 

CONTC

-

695/2

024 

K. 

PARIDA 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

4) 



1

4 

13337

/2024 

12.02.

2024 

CONTC

-

219/2

024 

B. 

BEHERA 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-01-30 
CONT

EMPT 

(S

ea

t 

No

-

1) 

1

5 

13338

/2024 

12.02.

2024 

WP(C)

-

20425

/2019 

MR.D.ROU

T 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-08 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

33

) 

1

6 

13339

/2024 

12.02.

2024 

WP(C)

-

2355/

2024 

U. 

CHHOTRAY 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-08 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

48

) 

1

7 

13340

/2024 

12.02.

2024 

WP(C)

-

2834/

2024 

BIKRAM 

SAMAL 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-08 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

37

) 

1

8 

13341

/2024 

12.02.

2024 

WP(C)

-

2783/

2024 

DEBASIS 

ROUT 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-08 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

33

) 

1

9 

13342

/2024 

12.02.

2024 

WP(C)

-

2779/

2024 

DEBASIS 

ROUT 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-08 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

33

) 

2

0 

13343

/2024 

12.02.

2024 

WP(C)

-

2777/

2024 

DEBASIS 

ROUT 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-08 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

33

) 

2

1 

13344

/2024 

12.02.

2024 

WP(C)

-

2788/

2024 

D. 

BISWAL 

C.O

. 

CO

UR

T 

NO

. 

Order Dtd. 2024-02-09 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-



1 33

) 

2

2 

13345

/2024 

12.02.

2024 

WP(C)

-

3014/

2024 

U. 

CHHOTRAY 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 9999-12-31 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

2

3 

13346

/2024 

12.02.

2024 

WP(C)

-

3013/

2024 

U. 

CHHOTRAY 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 9999-12-31 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

2

4 

13347

/2024 

12.02.

2024 

WP(C)

-

43005

/2023 

S.P. 

SAMANTA 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-09 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

28

) 

2

5 

13348

/2024 

12.02.

2024 

WP(C)

-

7640/

2020 

M/S.RAMA 

KRISHNA 

BISOI 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-09 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

23

) 

2

6 

13350

/2024 

12.02.

2024 

ABLAP

L-

952/2

024 

K DANG 
C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-08 
 

(S

ea

t 

No

-

23

) 

2

7 

13351

/2024 

12.02.

2024 

WPC(O

AC)-

2016/

2013 

R.C. 

MUDULI 

C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-09 

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

2

8 

13352

/2024 

12.02.

2024 

ABLAP

L-

935/2

024 

RK BARIK 
C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-08 
 

(S

ea

t 

No

-

1) 

2

9 

13353

/2024 

12.02.

2024 

WPC(O

AC)-

557/2

014 

R.C. 

MUDULI 

C.O

. 

CO

UR

T 

NO

Order Dtd. 2024-02-09 

OA 

Bran

ch 

(S

ea

t 

No



. 

1 

-

1) 

3

0 

13354

/2024 

12.02.

2024 

ABLAP

L-

936/2

024 

RK BARIK 
C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-08 
BAIL

-1 

(S

ea

t 

No

-

5) 

3

1 

13355

/2024 

12.02.

2024 

ABLAP

L-

953/2

024 

M BARAL 
C.O

. 

CO

UR

T 

NO

. 

1 

Order Dtd. 2024-02-08 
 

(S

ea

t 

No

-

5) 

3

2 

13356

/2024 

12.02.

2024 

ABLAP

L-

948/2

024 

PK JENA 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-08 
 

(S

ea

t 

No

-

5) 

3

3 

13357

/2024 

12.02.

2024 

WP(C)

-

2739/

2024 

BALARAM 

SINGH 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

33

) 

3

4 

13358

/2024 

12.02.

2024 

ABLAP

L-

950/2

024 

M BARAL 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-08 
 

(S

ea

t 

No

-

33

) 

3

5 

13359

/2024 

12.02.

2024 

ABLAP

L-

951/2

024 

M BARAL 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-08 
 

(S

ea

t 

No

-

33

) 

3

6 

13360

/2024 

12.02.

2024 

ABLAP

L-

945/2

024 

SR PANI 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-08 
 

(S

ea

t 

No

-

33

) 

3

7 

13361

/2024 

12.02.

2024 

ABLAP

L-

947/2

024 

M BARAL 
C.O

. 

CO

UR

T 

NO

. 

Order Dtd. 2024-02-08 
 

(S

ea

t 

No

-



11 33

) 

3

8 

13362

/2024 

12.02.

2024 

WP(C)

-

1034/

2024 

R. K. 

DEHURY 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-08 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

3

9 

13363

/2024 

12.02.

2024 

ABLAP

L-

527/2

024 

SK DASH 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-08 
 

(S

ea

t 

No

-

1) 

4

0 

13364

/2024 

12.02.

2024 

WP(C)

-

2836/

2024 

D. 

BISWAL 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

37

) 

4

1 

13365

/2024 

12.02.

2024 

ABLAP

L-

883/2

024 

PRADIPTA 

BEURA 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-08 
 

(S

ea

t 

No

-

37

) 

4

2 

13366

/2024 

12.02.

2024 

WP(C)

-

3065/

2024 

N. ROUT 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

4

3 

13367

/2024 

12.02.

2024 

ABLAP

L-

885/2

024 

PRADIPTA 

BEURA 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-07 
 

(S

ea

t 

No

-

35

) 

4

4 

13368

/2024 

12.02.

2024 

WP(C)

-

3061/

2024 

N. ROUT 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

4

5 

13369

/2024 

12.02.

2024 

ABLAP

L-

917/2

024 

BS SWAIN 
C.O

. 

CO

UR

T 

NO

Order Dtd. 2024-02-08 
BAIL

-1 

(S

ea

t 

No



. 

11 

-

4) 

4

6 

13370

/2024 

12.02.

2024 

WP(C)

-

3062/

2024 

N. ROUT 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

4

7 

13371

/2024 

12.02.

2024 

WP(C)

-

1038/

2024 

R. K. 

DEHURY 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-08 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

1) 

4

8 

13372

/2024 

12.02.

2024 

WP(C)

-

3063/

2024 

N. ROUT 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

4

9 

13373

/2024 

12.02.

2024 

ABLAP

L-

920/2

024 

SK SAHOO 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-08 
 

(S

ea

t 

No

-

35

) 

5

0 

13374

/2024 

12.02.

2024 

WP(C)

-

1194/

2024 

R. K. 

DEHURY 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-07 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

34

) 

5

1 

13375

/2024 

12.02.

2024 

WP(C)

-

32714

/2021 

TRILOCHA

N BAG 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-06 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

39

) 

5

2 

13376

/2024 

12.02.

2024 

ABLAP

L-

922/2

024 

BK PATI 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-08 
BAIL

-1 

(S

ea

t 

No

-

6) 

5

3 

13377

/2024 

12.02.

2024 

WP(C)

-

26324

/2021 

RAMAKRIS

HNA 

BISOI 

C.O

. 

CO

UR

T 

NO

Order Dtd. 2024-02-09 

WRIT 

BRAN

CH-8 

(S

ea

t 

No



. 

11 

-

39

) 

5

4 

13378

/2024 

12.02.

2024 

WP(C)

-

42698

/2023 

S. K. 

RATH 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-07 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

18

) 

5

5 

13379

/2024 

12.02.

2024 

ABLAP

L-

923/2

024 

PR SWAIN 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-08 
 

(S

ea

t 

No

-

18

) 

5

6 

13380

/2024 

12.02.

2024 

WP(C)

-

28367

/2019 

R.K. 

MOHABHOI 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-07 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

15

) 

5

7 

13381

/2024 

12.02.

2024 

WP(C)

-

22742

/2022 

HAREKRUS

HNA DASH 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-08 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

33

) 

5

8 

13382

/2024 

12.02.

2024 

ABLAP

L-

926/2

024 

C 

MOHANTY 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-08 
 

(S

ea

t 

No

-

33

) 

5

9 

13383

/2024 

12.02.

2024 

WP(C)

-

28367

/2019 

P.K. 

BARIK 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-07 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

15

) 

6

0 

13384

/2024 

12.02.

2024 

CONTC

-

1749/

2023 

M/S 

KABERI 

MOHANTY 

C.O

. 

CO

UR

T 

NO

. 

22 

Order Dtd. 2024-03-01 
CONT

EMPT 

(S

ea

t 

No

-

5) 

6

1 

13385

/2024 

12.02.

2024 

ABLAP

L-
SK DAS 

C.O

. 

CO

UR
Order Dtd. 2024-02-08 

 

(S

ea



927/2

024 

T 

NO

. 

11 

t 

No

-

5) 

6

2 

13386

/2024 

12.02.

2024 

CONTC

-

6526/

2022 

NANDA 

KISHORE 

ROUT 

C.O

. 

CO

UR

T 

NO

. 

2 

OL

D 

Order Dtd. 2024-03-01 
CONT

EMPT 

(S

ea

t 

No

-

3) 

6

3 

13387

/2024 

12.02.

2024 

WP(C)

-

21344

/2016 

S. DASH 
C.O

. 

CO

UR

T 

NO

. 

2 

OL

D 

Order Dtd. 2024-02-09 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

45

) 

6

4 

13388

/2024 

12.02.

2024 

ABLAP

L-

928/2

024 

PK 

MOHANTY 

C.O

. 

CO

UR

T 

NO

. 

2 

OL

D 

Order Dtd. 2024-02-08 
 

(S

ea

t 

No

-

45

) 

6

5 

13389

/2024 

12.02.

2024 

WP(C)

-

11228

/2008 

A. 

SUNDARAY 

C.O

. 

CO

UR

T 

NO

. 

2 

OL

D 

Order Dtd. 2024-02-06 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

42

) 

6

6 

13390

/2024 

12.02.

2024 

ABLAP

L-

930/2

024 

PK 

MOHANTY 

C.O

. 

CO

UR

T 

NO

. 

2 

OL

D 

Order Dtd. 2024-02-08 
 

(S

ea
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13495

/2024 

12.02.

2024 

BLAPL

-

7514/
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PANDA 

C.O

. 
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T 
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. 

15 
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-2 
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t 
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-
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1
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3 

13496

/2024 

12.02.

2024 
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A. SAHOO 
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. 
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T 
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5 
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/2024 

12.02.
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1227/
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PARTHA 

SARATHI 

DAS 

C.O

. 
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T 
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. 

5 
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AL 
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t 
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-

9) 

1

3

5 

13499

/2024 

12.02.
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1194/
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A. 

SUNDARAY 

C.O

. 
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UR

T 

NO

. 

5 
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AL 
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t 
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-
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1

3

6 
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-
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C.O

. 
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T 
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t 
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-

46
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1

3
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13507
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12.02.
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-
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. 

CO
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T 
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. 
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BRAN

CH-2 
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. 
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T 
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12.02.

2024 
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-
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. 
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UR
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t 

No

-

6) 
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12.02.
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. 
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T 
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SECO
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-
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1
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12.02.

2024 
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-
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A.K. 
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C.O

. 
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T 

NO

. 
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1
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-
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. 
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T 
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. 

7 
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t 

No

-
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1
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-
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. 
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. 
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7 

Order Dtd. 2024-02-09 
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-
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-
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14 

Order Dtd. 2024-02-09 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-
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13537

/2024 

12.02.

2024 

ABLAP

L-
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T 
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-
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A. 
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13540

/2024 

12.02.
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T 
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12.02.

2024 
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T 
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ch 
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13545

/2024 

12.02.

2024 
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T 
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. 
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CH-4 
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-
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6

5 

13546
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12.02.

2024 

WP(C)

-
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A. 
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12

2) 

1

6

6 
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2024 
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-
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T 

NO

. 
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CH 
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N 
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-
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1
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13550

/2024 
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2024 
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-
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P. 
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. 
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T 
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. 
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CH 
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N 
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6
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2024 

ABLAP
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T 
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13552
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T 
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. 
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BAIL
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2024 
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B. DAS 
C.O

. 
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-
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/2024 

12.02.

2024 

ABLAP

L-
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/2021 

N. ROUT 
C.O

. 
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T 
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. 

7 

Order Dtd. 2022-09-24 
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-1 
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t 

No

-

6) 

1

7

2 

13557

/2024 

12.02.

2024 

ABLAP

L-

5461/
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D.K. 

SAHOO 

C.O

. 

CO

UR

T 

NO

. 

7 

Order Dtd. 2024-02-09 
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-1 
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t 

No

-

5) 

1

7
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13558

/2024 

12.02.

2024 
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-
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C.O

. 
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T 
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. 
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5) 
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13560

/2024 

12.02.

2024 

ABLAP

L-
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C.O
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T 
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. 
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-
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1

7

5 

13561

/2024 

12.02.

2024 

ABLAP

L-
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B.P. 
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C.O

. 
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T 
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. 
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-2 
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t 

No

-
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) 

1

7

6 
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12.02.

2024 
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-
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. 
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UR

T 
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. 
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-
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2024 
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15776

/2022 
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T 
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. 
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-
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T 
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-
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-
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-

2845/

2024 
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. 

CO

UR

T 

NO

. 

5 

Order Dtd. 2024-02-07 

WRIT 

BRAN

CH-4 

(S

ea

t 

No

-

17

) 

3

8

8 

13783

/2024 

12.02.

2024 

WP(C)

-

31005

/2023 

M. NAYAK 
C.O

. 

CO

UR

T 

NO

. 

5 

Order Dtd. 2024-02-07 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

35

) 

3

8

9 

13784

/2024 

12.02.

2024 

WP(C)

-

32785

/2023 

M.R. 

BARIK 

C.O

. 

CO

UR

T 

NO

. 

5 

Order Dtd. 2024-02-07 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

45

) 

3

9

13785

/2024 

12.02.

2024 

WP(C)

-

K. 

PARIDA 

C.O

. 

CO

UR
Order Dtd. 2024-02-07 

WRIT 

BRAN

(S

ea



0 35027

/2023 

T 

NO

. 

5 

CH-3 t 

No

-

12

) 

3

9

1 

13786

/2024 

12.02.

2024 

WP(C)

-

35412

/2023 

S. 

MOHANTY 

C.O

. 

CO

UR

T 

NO

. 

5 

Order Dtd. 2024-02-07 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

5) 

3

9

2 

13787

/2024 

12.02.

2024 

WP(C)

-

35684

/2023 

BIBEKANA

NDA 

MAHAPATR

A 

C.O

. 

CO

UR

T 

NO

. 

5 

Order Dtd. 2024-02-07 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

7) 

3

9

3 

13788

/2024 

12.02.

2024 

WP(C)

-

37681

/2023 

R. SETHI 
C.O

. 

CO

UR

T 

NO

. 

5 

Order Dtd. 2024-02-07 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

56

) 

3

9

4 

13790

/2024 

12.02.

2024 

WP(C)

-

37700

/2023 

SAMBEET 

PATTANAY

AK 

C.O

. 

CO

UR

T 

NO

. 

5 

Order Dtd. 2024-02-07 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

56

) 

3

9

5 

13791

/2024 

12.02.

2024 

WP(C)

-

39592

/2023 

K. 

PARIDA 

C.O

. 

CO

UR

T 

NO

. 

5 

Order Dtd. 2024-02-07 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

22

) 

3

9

6 

13792

/2024 

12.02.

2024 

WP(C)

-

40589

/2023 

R. SETHI 
C.O

. 

CO

UR

T 

NO

. 

5 

Order Dtd. 2024-02-07 

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

40

) 

3

9

7 

13793

/2024 

12.02.

2024 

ABLAP

L-

956/2

024 

R.K. 

MALLICK 

C.O

. 

CO

UR

T 

NO

. 

5 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

40

) 

3 13794 12.02. ABLAP R.K. C.O CO Order Dtd. 2024-02-08 BAIL (S



9

8 

/2024 2024 L-

760/2

024 

MALLICK . UR

T 

NO

. 

5 

-2 ea

t 

No

-

10

) 

3

9

9 

13795

/2024 

12.02.

2024 

ABLAP

L-

962/2

024 

T.R. DAS 
C.O

. 

CO

UR

T 

NO

. 

5 

Order Dtd. 2024-02-09 
BAIL

-2 

(S

ea

t 

No

-

7) 

4

0

0 

13796

/2024 

12.02.

2024 

ABLAP

L-

965/2

024 

G SAHOO 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
BAIL

-2 

(S

ea

t 

No

-

7) 

4

0

1 

13797

/2024 

12.02.

2024 

ABLAP

L-

964/2

024 

T.R. DAS 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
BAIL

-1 

(S

ea

t 

No

-

1) 

4

0

2 

13798

/2024 

12.02.

2024 

ABLAP

L-

967/2

024 

G SAHOO 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

1) 

4

0

3 

13799

/2024 

12.02.

2024 

ABLAP

L-

970/2

024 

T.R. DAS 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-03-15 
 

(S

ea

t 

No

-

1) 

4

0

4 

13800

/2024 

12.02.

2024 

ABLAP

L-

857/2

024 

M 

MOHANTY 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-07 
 

(S

ea

t 

No

-

1) 

4

0

5 

13801

/2024 

12.02.

2024 

BLAPL

-

92/20

24 

T.R. DAS 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-01-29 
 

(S

ea

t 

No

-

1) 

4

0

6 

13802

/2024 

12.02.

2024 

ABLAP

L-

462/2

024 

J 

PRADHAN 

C.O

. 

CO

UR

T 

NO

. 

Order Dtd. 2024-02-08 
BAIL

-1 

(S

ea

t 

No

-



11 6) 

4

0

7 

13803

/2024 

12.02.

2024 

ABLAP

L-

677/2

024 

J 

PRADHAN 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

6) 

4

0

8 

13804

/2024 

12.02.

2024 

ABLAP

L-

983/2

024 

JP 

BEHERA 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

6) 

4

0

9 

13805

/2024 

12.02.

2024 

ABLAP

L-

979/2

024 

PRADEEP 

KUMAR 

PANDA 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

6) 

4

1

0 

13806

/2024 

12.02.

2024 

ABLAP

L-

586/2

024 

M DAS 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

6) 

4

1

1 

13807

/2024 

12.02.

2024 

ABLAP

L-

586/2

024 

M DAS 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

6) 

4

1

2 

13808

/2024 

12.02.

2024 

ABLAP

L-

980/2

024 

A PARIDA 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

6) 

4

1

3 

13809

/2024 

12.02.

2024 

ABLAP

L-

977/2

024 

MR BARIK 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
BAIL

-2 

(S

ea

t 

No

-

7) 

4

1

4 

13810

/2024 

12.02.

2024 

ABLAP

L-

974/2

024 

A DAS 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
BAIL

-2 

(S

ea

t 

No

-

7) 

4

1

5 

13811

/2024 

12.02.

2024 

ABLAP

L-

971/2

024 

BARUNADI

TYA 

MOHAPATR

A 

C.O

. 

CO

UR

T 

NO

Order Dtd. 2024-02-09 
BAIL

-1 

(S

ea

t 

No



. 

11 

-

5) 

4

1

6 

13812

/2024 

12.02.

2024 

ABLAP

L-

961/2

024 

SNEHASIS

H BEHERA 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

5) 

4

1

7 

13813

/2024 

12.02.

2024 

ABLAP

L-

958/2

024 

M BARAL 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

5) 

4

1

8 

13814

/2024 

12.02.

2024 

ABLAP

L-

308/2

024 

A 

MOHANTY 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

5) 

4

1

9 

13815

/2024 

12.02.

2024 

ABLAP

L-

308/2

024 

A 

MOHANTY 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

5) 

4

2

0 

13816

/2024 

12.02.

2024 

BLAPL

-

82/20

24 

RC 

MALLICK 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-01 
 

(S

ea

t 

No

-

5) 

4

2

1 

13817

/2024 

12.02.

2024 

ABLAP

L-

63/20

24 

KC PANDA 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

5) 

4

2

2 

13818

/2024 

12.02.

2024 

ABLAP

L-

137/2

024 

AK 

BHUYAN 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
BAIL

-2 

(S

ea

t 

No

-

7) 

4

2

3 

13819

/2024 

12.02.

2024 

ABLAP

L-

155/2

024 

S BARIK 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
BAIL

-1 

(S

ea

t 

No

-

5) 

4

2

4 

13820

/2024 

12.02.

2024 

ABLAP

L-

416/2

G SAHOO 
C.O

. 

CO

UR

T 

Order Dtd. 2024-02-08 
BAIL

-1 

(S

ea

t 



024 NO

. 

11 

No

-

3) 

4

2

5 

13821

/2024 

12.02.

2024 

ABLAP

L-

260/2

024 

PK 

MISHRA 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

3) 

4

2

6 

13822

/2024 

12.02.

2024 

ABLAP

L-

1011/

2024 

PK PANDA 
C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

3) 

4

2

7 

13823

/2024 

12.02.

2024 

ABLAP

L-

594/2

024 

A 

MOHANTY 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

3) 

4

2

8 

13824

/2024 

12.02.

2024 

ABLAP

L-

595/2

024 

A 

MOHANTY 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

3) 

4

2

9 

13825

/2024 

12.02.

2024 

CMP-

849/2

023 

DILLIP 

SAMAL 

C.O

. 

CO

UR

T 

NO

. 

11 

Order Dtd. 2024-02-06 

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

53

) 

4

3

0 

13827

/2024 

12.02.

2024 

CRLA-

109/2

024 

M K 

MOHANTY 

C.O

. 

CO

UR

T 

NO

. 

7 

Order Dtd. 9999-12-31 

CRIM

INAL 

APPE

AL 

(S

ea

t 

No

-

10

) 

4

3

1 

13828

/2024 

12.02.

2024 

BLAPL

-

34/20

24 

KK NATH 
C.O

. 

CO

UR

T 

NO

. 

7 

Order Dtd. 2024-01-30 
 

(S

ea

t 

No

-

10

) 

4

3

2 

13349

/2024 

12.02.

2024 

WP(C)

-

3036/

2024 

N.K. 

ROUT 

GEN

ERA

L 
 

Order Dtd. 2024-02-09 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-



35

) 

4

3

3 

13416

/2024 

12.02.

2024 

WA-

2560/

2023 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-10-19 

WRIT 

APPE

AL 

(S

ea

t 

No

-

4) 

4

3

4 

13419

/2024 

12.02.

2024 

WA-

2556/

2023 

SANJAYA 

KUMAR 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2023-10-19 

WRIT 

APPE

AL 

(S

ea

t 

No

-

4) 

4

3

5 

13421

/2024 

12.02.

2024 

BLAPL

-

656/2

024 

SARBESWA

R SAHOO 

GEN

ERA

L 
 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

4) 

4

3

6 

13425

/2024 

12.02.

2024 

TRP(C

)-

432/2

023 

ARABINDA 

DASH 

GEN

ERA

L 
 

Order Dtd. 2024-02-06 
M.J.

C. 

(S

ea

t 

No

-

6) 

4

3

7 

13429

/2024 

12.02.

2024 

ABLAP

L-

878/2

024 

ARABINDA 

DASH 

GEN

ERA

L 
 

Order Dtd. 2024-02-07 
 

(S

ea

t 

No

-

6) 

4

3

8 

13432

/2024 

12.02.

2024 

CONTC

-

9973/

2023 

LAXMIKAN

TA 

TRIPATHY 

GEN

ERA

L 
 

Order Dtd. 2023-12-22 
CONT

EMPT 

(S

ea

t 

No

-

5) 

4

3

9 

13435

/2024 

12.02.

2024 

CRLMC

-

4710/

2023 

MANAS 

RANJAN 

PATRA 

GEN

ERA

L 
 

Order Dtd. 2024-02-08 
 

(S

ea

t 

No

-

5) 

4

4

0 

13438

/2024 

12.02.

2024 

CRLMC

-

4833/

2023 

MANAS 

RANJAN 

PATRA 

GEN

ERA

L 
 

Order Dtd. 2024-02-08 

CRIM

INAL 

MISC 

(S

ea

t 

No

-

7) 

4

4

1 

13442

/2024 

12.02.

2024 

CRLMC

-

4834/

MANAS 

RANJAN 

PATRA 

GEN

ERA

L 
 

Order Dtd. 2024-02-08 

CRIM

INAL 

MISC 

(S

ea

t 



2023 No

-

7) 

4

4

2 

13446

/2024 

12.02.

2024 

WP(C)

-

18586

/2023 

HIMANSHU 

BHUSAN 

DASH 

GEN

ERA

L 
 

Order Dtd. 2024-01-24 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

6) 

4

4

3 

13450

/2024 

12.02.

2024 

CRLMP

-

816/2

023 

HIMANSHU 

BHUSAN 

DASH 

GEN

ERA

L 
 

Order Dtd. 2024-01-10 

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

13

) 

4

4

4 

13454

/2024 

12.02.

2024 

CONTC

-

287/2

024 

DEBENDRA 

BEHERA 

GEN

ERA

L 
 

Order Dtd. 2024-01-31 
 

(S

ea

t 

No

-

13

) 

4

4

5 

13459

/2024 

12.02.

2024 

BLAPL

-

13863

/2023 

BIDYADHA

R PANDA 

GEN

ERA

L 
 

Order Dtd. 2024-02-09 
BAIL

-1 

(S

ea

t 

No

-

6) 

4

4

6 

13461

/2024 

12.02.

2024 

BLAPL

-

13918

/2023 

BIDYADHA

R PANDA 

GEN

ERA

L 
 

Order Dtd. 2024-02-09 
BAIL

-2 

(S

ea

t 

No

-

10

) 

4

4

7 

13464

/2024 

12.02.

2024 

GUAP-

14/20

23 

PREETAM 

MISHRA 

GEN

ERA

L 
 

Order Dtd. 2024-02-08 

FIRS

T 

APPE

AL 

(S

ea

t 

No

-

1) 

4

4

8 

13466

/2024 

12.02.

2024 

CRLMC

-

325/2

024 

DEBASIS 

MISHRA 

GEN

ERA

L 
 

Order Dtd. 2024-02-09 
 

(S

ea

t 

No

-

1) 

4

4

9 

13680

/2024 

12.02.

2024 

WP(C)

-

17529
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D. DAS 

GEN

ERA

L 
 

Order Dtd. 2024-02-07 

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-
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) 

4

5

0 

13415

/2024 

12.02.

2024 
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1765/
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J R 

SAHOO 
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L 
 

Order Dtd. 1997-01-

06Petition,Annexure,Misc.case

,Counter,Rejoinder,Entire 

Order, 

 

(S

ea

t 

No

-

16

) 

4

5

1 

13418

/2024 

12.02.

2024 

SA-

259/1

985 

N K ROUT 
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ERA

L 
 

Decree 
 

(S

ea

t 

No

-

16

) 

4

5

2 

13422

/2024 

12.02.

2024 

ABLAP

L-

11638

/2023 

A 

MOHANTY 
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ERA

L 
 

Order Dtd. 2023-10-16 
BAIL

-2 

(S

ea

t 

No

-

7) 

4

5

3 

13424

/2024 

12.02.

2024 

WP(C)

-

7817/

2004 

A K 

SWAIN 

GEN

ERA

L 
 

Order Dtd. 2019-07-16 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

3) 

4

5

4 

13428

/2024 

12.02.

2024 

WP(C)

-

7731/

2022 

R SWAIN 
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ERA

L 
 

Order Dtd. 2024-01-19 

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

30

) 

4

5

5 

13437

/2024 

12.02.

2024 

WP(C)

-

1103/

2022 

R SWAIN 
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ERA

L 
 

Order Dtd. 2024-02-07 

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

9) 

4

5

6 

13440

/2024 

12.02.

2024 

WP(C)

-

24431

/2021 

R SWAIN 

GEN

ERA

L 
 

Order Dtd. 2024-01-29 

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

15

) 

4
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